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_. East Godavarsi districts. —— —— - ,7 7 sums not excecd|n| the | amounts on

Revenue Account and Capital Acco-

Oil and gas has also been strock in unt shown in the third ,column of

commercial quantity at Gandbar about the Order Paper be granted to the

75 kms South-West of Barcda on March President out of the Consolidated

12,1984. Production has been  tested Fund of India to dcfray the charges

from six metres zonc in the iaterval will come in ¢ourse of payment dur-

30i8 to 3024 metres. The production ing the year ending 31st day of

of gas/oil condensate is 150 cubic metres March, 1984 in respect of the follo-

per day through }° choke along with wing demands entered in the secoad
88000 cubic metres per day of gas on the column thereof.

basis of a short test at a surface flom-
ing pressure of 3000 p. s. i. The detai-
led production testing is in progress,
This find is of great significunce 15, 17, 18, 19

Demand Nos. 3, 6 10, 11 12,
20, 21, 22, 24
because it opens up a large new area for as 2%, 32 3
exploration in the North-West of Broach.

4, 35, 36, 38

. . 39, 40, 4), 42, 43, 41, 45, 47,
Additional scismic survey and delinea-
tion of the structure are to be carried 43. 49, 50, 52, 5), 55, S50, 57,
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pool and the rescrves of oil and gas. 67, of, &Y., 71, 77, T8, 7y. 80,
In this well three more prospective zones 52, 83, 85, 91. 4. 9S. w6, 103,

abouve the producing zone aie yet to be
104, 105, 107, and 108,
tested,

18.13 hrs. (11) “*That the respective excess s'ums net

SUPPLEMENTARY DEMANDS FOR exceeding the amounts shown in the

GRANTS (GENERAL), [983-R4; AND
DEMANDS FOR EXCESS GRANIS gra 1ied ‘o the Prasident cut of the
(GENERAL), 1981-82 conesolidated Fund of India to make

third «olumn of the order paper be

good the excess on the respective

MR. DEPUTY.SPEAKER : Now, grants during the year encded 31wt
we lake up item Nos. I1 and 12 together, day of March, 1982, in respect of
naniely discussion and voting on the
Supplementary Demands for Grants
(Genearl) for 1983-84 and Discussion second column thereof (—

and Voting on the Decmands for FExcess

the foliowing demands entered in the

Grants in respect of the Budget (Gene- Demand Nos. 12, 15, 1=, 20, 21, 24,

ral) for 1981-82,
32, 53, 55, 56, 91,

Motions moved : and 103",
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Supplementary Demands for Granis (General ) 1983-84 submitted 1o the Vote of Lok sabha

No. of Name of Demand Amount of Demand for Grant
Demaad submitted to lhe\Vo!c of the
House
1 2 3
Revenue Capital
MINISTRY OF AGRICULTURE Rs. Rs.
1 —Fisheries 1,01,59,000
«— Cooperation 25,00,00,000

MINISTRY OF COMMERCE

10—Ministry of Commerce 12,287,000
11—Foreign Trade and Export Production 2,000 198,65,88,000
12—Textiles, Handloom and Handicrafts 17,84,39,000 20,19,73,000

MINISTRY OF COMMUNICATIONS
15— Posts and Telcgraphs-Working Expenses 13,00,00,000
17—Capital Outlay on Posts and Telegraphs 50,00,00,000

MINISTRY OF DEFENCE

IX—Muinistry of Defence 76,75,387,000
19— Defence Services— Army 275,25,30,000
20—Defence Services—Navy 47,40,40,000
21—Defence Services—Air Force 35,58,01,000
22—Defence Services— Pensions 16,77,45,000 vee

MINISTRY OF EDUCATION AND CULTURE

24— Department of Education 60,15,000 e
. 25 —.Education . 8,%8,77,000 5,00,000
' 26—Dcpartment of Culture 1,93,66,000 sos

MINISTRY OF EXTERNAL AFFAIRS

3 Ministry of External Affaire 18,27,10,000 _ 2,67,32,000
MINISTRY OF FINANCE
. 3 S . .

3~—Ministry of Finance $165,22,000 1426000
34—Customs $5,60,000

3S—Un;
Union Excise Duties 7,31,18,00C
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1 2 3
36—Taxes on Income, Estate Duty. Wealth .11.31.40,000
Tax and Gift Tex
38— Audit 12,53,80,000 -
38—Currency Coinage and Mint 1,55,41,000 4,70,04,004
40— Pensions - 14,52,84,000
41 — Opium and Alkaloid Factories 1,21,70,000 e
42 —Transfer to State Governments 11,69,40,000 N
43 —Other Expenditure of the Munistry 187,11,48,000
of Finance
44— Loans to Government Servants, ctc. 10,00,00,000
MINISTRY OF FOOD and CIVIL SUPPLIRS
45—Decpartment of Food 1,000
MINISTRY OF HEALTH AND FAMILY WFELFARE
47— Ministry of Health and Family Welfare 4.87.000 eoe
48 —Medical and Public Health 7.71.57,000 $.18,05,000
49—Family Welfare 19,77,99.000 e
MINISTRY OF HOME AFFAIRS
50 —Ministry of Home Affairs 16,66,000 ees
« $2—Department of Personnel and
Administrative Reforms 1,46,83 000
53—Police 43,90,%1,000 2.08,29,000
55—Other Expenditure of the
Ministry of Home Aflairs 57,04,38.000 3,31,44,000
56— Delhi 19,67,01,000 1,000
57—Chandigarh 3,65,90,000
58— Andaman and Nicobar Islands 4,95,64,000
59—Dadra and Nagar Haveli 18,24,000 11,65,000
60—Lakshadweep 53,89,000
MINISTRY OF INDUSTRY ‘
61 —Ministry of Industry 31,58,000
62— Industries ! 7,42,76,000
MINISTRY OF INFORMATION AND BROADCASTING
64—Ministry of Information and
’ 20,11,000 . ot
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1 2 b . . 3
65— Information and Publicity - '58,77,000
66—Broadcasting 8,29,39,000 1,68,05,000

MINISTRY OE IRRIGATION

67—Ministry of Irrigation 7,88,20,000
MINISTRY OF LABOUR AND REHABILITATION

68— Department of Labour 19,68,000

69—Labour and Employment 3,44,52,000
MINISTRY OF LAW, JUSTICE AND COMPANY AFFAIRS

71— Munistry of Law, Justice and

Company Affairs 11,00,000

MINISTRY OF SHIPPING AND TRANSPORT

77—Ministry of Shipping and Transport 34,72.000

78— Roads 9,49,43,000 14,43 .82 000
79—Ports, Lighthouws and Shipping 3,38,55,000 2,000
80— Rouad and Inland Water Transport 2,000 10,10,01,000

MINISTRY OF STEEL AND MINES

82—Department of Steel 4,13,000

83— Dcpartment of Mines - 3,29,38,000 vee
MINISTRY OF WORKS AND HOUSING

88— Munistry of Works and Housing 3,90,000

91—Housing and Urban Dcvelopment vee 1,000

DEPARTMENT OF ATOMIC ENERGY

94 —Atomic Encrgy Research, Development
and Industrial Projects 22,34,00,000

95—Nuclcar Power Schemes 7.34,00,000
DEPARTMENT OF ELECTRONICS

96— Department of Electronics 70,00,000 70,00,000
103—Decpartment of Sports 62.30,000 87,08,000

DEPARTMENT OF SUPPLY

104—Department of Supply 4,27,000 eee
18S—Supplies and Dispesal ' 35,600,000 ves
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1

2

PARLIAMENT, DEPARTMENT OF PARLIAMENTARY AFFAIRS, SECRETA-
RIATS OF THE PRESIDENT AND VICE-PRESIDENT AND UNION PUBLIC
SERVICE COMMISSION

-

107—Rajya Sabha

108—Department of Parliameutars Aflairs

32,79.000

1,73,000

Demands for Excess Grants (General) 19831-82 submitied 1o the ¥ ote of l.ok Sabha

No. of
Demand

Name of Demand

(5]

15.
20.
21.
32,
53.
SS.

56.

91

103.

I1.
12.
18.
24,

' 53,

EXPENDITURI MET FROM REVENUE
Overseas Communications Service
Defence Scrvices— Army

Defence Services— Navy

Munistry of Finance

Delh:

Andaman and Nicobar Islands

Dadra and Nagar Havels

Public Works

Department of Space

_EXPENDITURL‘ MET FROM CAPITAL
Foreign Trade and Export Production
Capital Outlay on Posts and Telegraphs
Capital Outlay on Defence Services

Delhi

Amount of Demand
submitted to the Vote

the House

3

Rs

1.,87,23,223
38.79,78,5%6
5,47,51,761
9.74,609
5,98,54,527
2.85,68,419
16,97,547
10,12,46,039

52,358

168,93 45,998
51,63,71,150
21,31,35,010

16,69,75,744

373,96,72,938
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MR. DEPUTY.SPEAKER : Mr
_Aijoy Biswaz -

SHRI AJOY BISWAS (Tripura
West) : Mr. Deputy-Speaker, Sir, 1 rise
to Speak on the Supplementary Demunds
for Grants (General). 1 shall coufine
myself only to the situatiom in the
North castern region.

Sir, in the last thirtyfive years, the
Central Government actually did noth-
ing 1o the North eastern region. It s
for this reason that the whole of the
Notth-eastern region is neglected and no
proper planning was there.

I shall give you an instance. Take
powner for instance. The Per capita
consumption of power in that region
stands at 25 k w. h compared (o the
mational average of 120 k.w. h. You
must agree with me that the per capita
consumption of power is the indicator
of the developm=nt of that region. If
we develop industry, then we should use
the power.

If we want to develop agniculture
then we require power.  Here per capita
censumption of power 1s only 25 KWH
as compared to 120 KWH at the national
level.  So, You can imegine how the
north eastern region has been neglected
for the last 35 Years. The region is
estimated to have 12000 MW of hydel
powmer and if we exploit the resources
then we can have more power in the
uyrth eastern regione and even we can
\lupply excess power to the other Siates.
Rt what'is the policy of the Govern-
ment about the exploitation of power ?

Now, take tramsport and communica-
Uon.  After partition the region had a
narrow link with the rest of the country
through North Bengal. As a_result the
'egion suffered seriously economically.
Three-fourth of the goods are comung,
from outside through railways and what
Is the condition of the railways. Upto
New Bongalngaon there is broad gauge

b line.  After that there is no broad gauge
hine. Government has decided to ext-
:ld the broad gauge hne upto Gauhati.
du'!ds huve been allocated and it was

. fccided that wotk would be completed

“
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by 1980, Now, it is 1984 and the work
has not completed.

Sir, there arc seven states in the
north ecastern region. Most of the
states have no link with the railways.
In Tripura there is only 12 km of railway
line. In Nagaland it is9 km. 1In
Maghalaya. Arunachal and Manipur

there is no railway line link. So, You
can easily imagine how t(he Central
Government is dcaling with the north

eastern region,

Now, I come to surface roads. The
region hus 4.1 km of surface roads per
hundred square kms as against the
national average of 15 km. Itis very
low. 1 want to know what the Govern-
men! is going to do about it. 1 would
like to quote from the report of the
North Eastern R 'gion Council :

“*We have bs-n given a provision of
Rs. 59 crores for roads programme
in Sixth Plan. It would load to the
conclusion that no new roads be
taken up after allocating Rs. 3§
crores 1o the on-going works."’ :

In the Sixth Five Year Plan, enly
Rs SO crores have been alloited for the
surface roads. Out of that, Rs. 34
crores will go for the on-going projects
om roads. Then they have been telling
us that they are trying the issue of the
North Eastern region, we  have set up a
sub-commitiee of the Central Cabinet.
Probably the ot Prime Minister is Chair-
man of that Committee. But I want to
ask them: If this is the rcport of the
North Eastern Region, then what is it
that you are rcally doing ? Practically
vou are doing nothing. For the North-
castern region you are allocating some
money for the States.  Yes But you
must take into account their total back-
wardncss.  You must take into account
the total situation of the North Eastera
region fer the last 35 years and over.
You may give a reply saying that in the ¥
6th Plan the per  capita allounent has ¢
inereased. But that is not at all suffici-
ent. We want to see actually what yeu
are doing in practice,
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% 7 Sir, duc to this communication gap,
@ue to want of railway link, what is
happening ? You allocate some cement,
food and other things, But they are
mot reaching there; they are not going
to these State, I can give an e¢xample *°
about cement. The total allotment of
cement in 198] was 6 lakhs tonnes It
does not include defence requirement.
But only 3.5 lakh tonne has reached
there. So You can easily understand
that without development of railway hink
and surface road it is not possible to
develop the entire north eastern region.
So You are neglecting this particular
item,

Then, regarding Minerals, only 22°{
of the area in the region has b:en cove-
red by systemantic, geological and mine-
ral surveys.. which is against the natio-
nal average of 44°;. Can you deny that ?
I am quoting from the report of the
North Eastern Regional Council At
the rate at which the surveys are procee-
ding. it will take anothcr 20 yecars at
least to do the surveys for the entire
region. So, the North Eastern Council
itself admits that the survey is a4 very
slow process.

What are the natural resources in
the North Eastern region? We have got
oil and gas. There are 70 million
tonnes of oil and 40 million tonnes of
cubic metres of gas. They arc in reserve
there. You must exploit it. Regarding
coal, you have 1,000 million tonnes.
Limestoncs are to the extent of 3,000
million tonnes. So wc are rich n
natural resources. If you exploit these,
many industries can coms up there and
the entire North Easteri region can
develop.

Now, what is the cendition of the
North Badtern region? The whole region
is predominantly rural. It mcans what?
It means, the region is backward. |
can quote this figure : Arunichal pra-
desh rural population 96°%; Assam 91%;
Manipur 87", :Meghalaya 85°;; Mizorim
89%: Nagal and 90°: Tripura
91%: whole of North Eastern region
90%: The All India average is 80%. So,
I wish to submit that the entire North
Eastern region stands where India stood

T4 8 G (Genl.), 1983-84 anad $12
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.1n 1911, That js 10 say, we are aew
only in the year, so far as North Eastern
Region is Concerned.

So, when

you are providing
money, you must see where the
North  Eastern Region stands.

Providing some excess money will not
serve the purpose. Now, what is the
Pe’ capila income ? The Pper capita in.
wwome in the Northern Eastern Region is
‘the lowsst, if ypu compare it with the
‘other States. Now, what s the
«®er capita investment in Sixth Plan in tha
region? This is the main point for which
you have to do something. The per
capila investment in  Assam is 448,
Tripura-974, Manipur-1318 Meghalaya-
1545, Nagaland-12,693, Arunachal
Pradesh-2133, Mizoram-2436 North East-
ern-711, etc. But you would say that
ya@.1 have provided more money for that
exion  But my argument ss; what have
sou provided and what 1s the situation -
in the North Eastern Region ? It that
provision suflicient ? If you go to the
North Ea<iern R=gion, you will find that
the pcople in the North Eastern are not
satisficd with the allocation of funds for
the dcvelopmental schemes in that
region If you want to dcvelop the
North Eastern Region very quickly then
you have to provide more money, you
20 build up infrastructure.

$or, 1t 18 a pecuhlar thing that 1s the
Nerth Eactern Region, even the people
of Tripura arc necglected most, The
rer&rapita investment 1s 974, As com-
paa] to other States, 1t 1s the lowest
sa That region.  Sir, I would hked to
give some examples so that the House
will khow how the Centre is neglecuting
1he people in that Region.

Now, You have givea 4 letters of
.intent for setting up Paper Mills in the
Region.  You gave the Letters of Intent
for setting up the Paper Mills in Tripura
in 1973 and now we arec in 1984. Evcn
after 11 Ycars, You have not  provided
money for setting up the Plants for
those Mills. The Chief Minister and
other officials have been coming to Delhi
and they have been requesting \’ou.!o
provid- the necessary funds for setting
up these Mills, But you are mot paying
any heed to them.
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Now, Sir, there are 85,000 youth
who are unemployed in Tripura. Is it
not a scrious mattee ? The project
reports prepared for rpening these Paper
Mills are already available. If you sce
the Report, you will know that by
starting a Paper Mill there it can
produce 200 to 300 tonnes per day. But
what action have you taken in that
regard? Recently there was a proposal to
sct up a Paper Plpant capble of producing
just 30 tonnes per day. From 200 tonnes,
it has come down to 30 tonnes per day.
But even then you arc not clearing that.
You arc not giving any hope for that.

Coming to another point, Sir, |
would like to point out that Tripura has
started a Jute Mill. But nobody will
come from outside to the North Eastern
Region to set up the mill, because you
are not giving them any incentives.

We have set up jute mill and have
borrowed money from the banks and other
finanecial institutions. What is the total
monthly interst: It is seven lakhs. Can
a mill be viable by paying Rs. seven
lakhs to the hanks and others per month
as interest? What have you done? you
are to give loans to the industnialists and
the State Governments at concessional
rates, but we are paying rent at the rate
of 13.14",.

Then, the State Government have
approached for withdrawal of the cxcise
duty You arc withdrawing the cxcise
duty from the i1clevision & other articles
and for the development of the North-
Lastern region. you are not agrecing to
withdraw the excisc duty even for this
buasic industry. My appcal to the
Central Government is to look into this,
If vou want that this mill should be
ynablc. you must do all thesc things. It
5@ peculiar  situation; the  monthly
¢xpenditure  for workers®  salary
¢lc. is six lakhs and the monthly interest

is Rs. seven lakhs, How can the mill be
viable?

_ Sccondly, the pine apple of Tripura
‘!> very sweet; it is very Palatable. There
'S a market abroad. There is a proposal
'oset up a Plant for juice etc. Total
::°"=y involved would be Rs. two

Ofes, but it is funny that the Food
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Department is not clearing that project
It is Pending with them.

I have alrcady dealt with the question
of expansion of railways. My Colleagues
have also spoken about this durig the
discusslon on railway budget.' There is
a new proposal, according to which the
total length of the line will get reduced
to one-third and the cost will also get
reduced. However, the Defence Ministry
is objecting to that. I do not know why
On three sides of Tripura, Bangladesh is
there.

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
S. M. KRISHNA) : That is the reason
they are objecting.

SHRI SATYASADHAN CHAKRA.
BORTY : That is all the more reason
that you should do it.

SHRI AJOY BISWAS : How can you
cut of Tripura from the country?

MR. DEPUTY-SPEAKER : We
would never cut off any portion from
our country.

SHRI AJOY BISWAS : As I said,
three sides of Tripura are surrounded by
Bangladesh, and only there is a 20.km.
link with the main country. This is a
border State. * You must. accept that
proposal and if you do that one third of
the length will get reduced and the cost
will also reduce. The Bangladesh railway
is only oncfourth kilometre from our
border. In that case, this railway will
definitely bc away by two or three
kilometers from the border. Why don’t
you accept that proposal.

MR, DEPUTY-SPEAKER : This is
quite reasonable,

SHRI AJOY BISWAS : Agartala
town is a border town only 1/2 km.
away from the central place. So, this
is not the argument. 1 have also told
you that duc to not having roadand
rail links porperly, the material and
goods are not coming to the north
eastern States. It is not only happening

-~
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in Tripura but in all the northeastern
States.

For the last three months, we have a
levy sugar, But the mill is refusing to
supply it even after receiving -advance
payment, Only one-third of the cement
quota we get, If you ailot 50,000
tonnes, ultimately we would get 25-30
tonnes. When we approached you told
us that due to railway constraints and
other difficulties, it was not possible to
send cement; it was not possible to
send sugar, foodgrains, etc. You can
allot one lakh tonnes, That is not the
matter, because that will not reach us,
We request you to try to remove this
bottleneck,

Due to backwardness, the north-
eastern region is facing some trouble
from the extremists because you have
not developed that region, Assam you
have seen, Nagaland you have scen,
Mizoram you have seen,

MR, DEPUTY-SPEAKER : You can
ask for a separate discussion on this,

SHRI AJOY BISWAS : We are not
getting a chance, I have given a notice
for a resolution. That will not come
up for a discussion on the next day
because alieady there are notices for a
resolution, Thie extremists are going to
Bangladesh. They are getting arms from
there and again they are coming back
to Tripura, Our suggestion is that you
must deploy more BSF personnel. You
must set up BSEF camps on the. border
line. Now, there is a camp but it is 20
km away, So, it is not possible to check
extremists, So, our suggestion is that
you must set up a base camp after 5
km, Then it will be possible to check
these extremists. If we are able to
check extremists coming from Bangla-
desh, then it is very easy to tackle this
problem. Otherwise, they will always
create some trouble or the other,

Last year, there was the worst flood
in Tripura, We have not seen such a
type of flood, The Tripura Government
demand Rs. 19.50 crores whereas you
gave only Rs, 4.50 crores of which 20
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per cent was to be borne by the State
Government. What a joke? From where
will they collect the money? Eighty per
cent of the peclc are living below the
the poverty line. From whs=re will they
collect the money?

The discussion on Plan is another
matter. The discussion for the
Annual Plan  1984-85 remains  in-
conclusive. The Central Committee or
the Working Group recommended Rs. 83
cores for 1984-85 Plan. But the Planning
Commission has not approved it.. And
I have already concluded, that in
comparison with the other States in the
North-Eastern region, allocation of
money in the Sixth Plan is the least in
the case of Tripura. So, when the Group
have recommended Rs. 83 crores why are
you holding up that proposal? The
Chief Minister attended that meeting.

But the Planning Commission is not
clearing that proposal. That discussion
is still pending. You just complete that
thing and you please allot Rs. 83 crores as
recommend by the Study Croup.

Another point is DA for the emplo-
yees. The Central Government  is
giving DA for the Central employees,
O. K. It is natural. But the State
Government employees are not getting
bonus. Today, the non-Government
employees, the workers, Government
employess and the employees of
undertakings all categories of employees
are getting bonus.

MR, DEPUTY-SPEAKER : The
State Government can give it,

SHRI AJOY BISWAS : From where
will they get money? It is the responsi-
bility of ihe Central Government to
provide funds., to the ' States, Small
States like Tripura, Nagaland, Mizoram
cannot give that money. It is the
responsibility of the central Government
They will have to provide the funds.
If the State Government has to give the
requirement is about Rs, 20 to 25 crores,

MR. DEPUTY-SPEAKER : In West
Bengal. I, understand that the State
Government is giving bonus from its
own exchequer,
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SHRI AJOY BISWAS : That is
ex qratia

MR, DEPUTY-SPEAKER ; They are
gving from their own moncy, not from
the Central grants,

SHRI! AJOY BISWAS : Special
assistance not only for Tripura; but |
request the Central Government 1o assist
all the States of the North-Eastern
1egion.

MR DEPUTY-SPEAKER : That is
night; not only to Tripura but to all the
small States.

SHRI AJOY BISWAS : The total
North-Sastern 1s backward and actually
itas not  possible for the States 10
collect the money.  So,  the Suale
Government approach  the  Central
Government for moncey for giving bonus
and DA at the Central rates. you have
given bonus to others  ‘tiis 18 a genuine
regaest”  When you sanction  bonus to
Central Employees you should give moncey
smultancously tor the States.
So, the State Government have demanded
the money toantrodace central rates of
DA inwase of Trpura Government
cmployees  also. You may say that a
vimmittee has been set up for the
devciopment of North  Eastern Region
and the Prime Manister s the Chairman
ol the Commttee”. That will not  serve
the purposc. Just 0 something genuine.
You just do somcthing which  will
involve the people will. Pcople see that
rouare  doing somothing. So, 1 am
concluding with these words.

w1 wfaa gare agan (Awedrge)
TN wgiza, QI aF QA 5T
3T g, Agr 9T fagaqq e f3q|
¥R, A1 a9a A g1r ) q9g H
& fafa &t fazsqar §, afeT zg aa@
QI EAT qeazigi @ q@ fagr qan
U g, gt qT fedr o sxfas
TR E FAr A § o feg qar A
Wi #12w § fe 3 &1 wiw ag &
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fraifaal #1 7 S g@W F F0Qw

g

Mr. DEPUTY-SPEAKER : Any
natural wealth in any part of the coun-
try belongs to the whole nation.

PROF. AJIT KUMAR MEHTA :
Pcople of that State should also be
bencetited. 1t should not happen that
other part of the country only is benefi-
ted from the resources of that part.

REFI 0% KU AU AR g ag & =
IT AR AIT GEIFAT F1 AGLE
F7a  arar amfaar 1 UsE @A
fagix & Agr g1ar g1 g9 uUsAl #H
21ar g {wa% «xw  yafaa @y
ZAT AT F1T =1 A@N 1 A9
ANAT *1% FFTAT 1 FZIT H_FA19E FT
@) 8, AfFa AT ZE¥IAET Al
qrat ar fgeslt # @, 27 ®1wm 39
741 7 A A ATH 7T qZT 430
fge|) ar At A A AT SJATAT g AT
vz 1 v AMAT G

Mr. DEPUTY-SPEAKER : Why are
they taking ?

PROF. AJIT KUMAR MEHTA :
Becausce infrastructure and oher facili-
ties not existing there. Because of that
they have located their hcadquarters
there.  They are simply operating from
there. And they arc cxploiting the
resources of our arca.

gadt ara ag § f& WAt &0
fauizg oaq Ag & afasw @wq-
Zral 1 Yeq 4ga1 § A1 IF F1 FWEAV
ugsdr faafzg #& ag farg M7
gfz gar §, a1 A qIF & A AT
A%l AT ug grar g f& 3@ wsa
&1 A1 @A fqaar Fifgg, Ig AmM™
agY iasar g1
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u) fagar # 9qi g€ ¢, wa &
TR ET ¥ A gy wgAr wgan
§ 1390 fagre fedr @t wmd &
fawfaa agi § 1 & wrew) ow Sz
qaT g1 I fagre & mgrar fay &
=Y egE-fagar v gifazr § 1 qrTEy
AL A7 gr & afy  fedt w1
frast aefeer smar u)v ag =i
' yfa & P& war §, a1 IEF o7
q 7 350-400 iFAIHIZT ®1 g A7
®3AY 9dY @ 1 afz ag A9 w1 qw
¥ HFT ATIAT &, aY IAFT FAT 100
feardz Y g1 ag w74 qEAT B
gwit 3ae fagiT & ag grA7 @, agi
9T ®1¢ wrareyT atwr A & 38AY
I=fa §9 QA1 1 & q9¥ oF 717 Y
W oRgAT g Afz g A W
w fasme &, & guzAlgT & 7 ¥ wian
£, 931 9T whsfexr faadr &1 maq
¥a« 6 fetarz 1 A 97 FAT
wqa I 7 Y, I TF ¥7 Fayiq
fea g% ) A%AT 2 1 I7 TT QIAAY
farT w7 AMtET )

a7 ¥ qrfazr g7 fagsr £ I3
%T PN 91, AT FA F1 7347 93 q1
f& agi & fasrg & fag a1 ararTgy
giwr 2, I Fgw) &1 faato gearfy,
fwast miafaswar 37 g &1 fagd
wifge, ag A faq W) & 1 w9 2+4-
|THT, FAEAVTT AT AGIART wifz g
|E TS ¥ iz q19 qA1T & faN
# X7, A OF €Q1q 9T 9gAq § fHo
twizT N gfamr N gfagraas
ag gristeczT JaTmr wgi 97, agi
9T 3T AIT FIFEGU WFAMATZ
®aF A1 &1 U G I § 1 QAT
feqfa®i ¥ eqra N e € @197 90,
g fad aga agagqyw &, w1 w1
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gfez & Y @I agi ¥ F7qr ) ghawr
¥ gfez & ot JU W F w3
feq & & gusl &1 sgawqr
1 W1 AIHIT &7 s A1747 g o

w3 ® A 977 9 K 91T eqrT
fearar ugar g AW o7 ARG
niE femy R gar g aqr am &
TR QAT WA A0 F F2J NN
qq §, faa & gar<y safva gz @1
ng 3, « sl wal &1 qifa aez gi
B dFEEITRATRIEA & 1T 7 [Fay
ql, 37 &1 %A1 3 ¥ gq A A1 F1 7
w314 AT 91, AF UIT ATEIT )
zfrqr g wYT mz 715 AIRIT A
fasa=zixt § 1 fwsy & ®gar wgar g-
sar 7139 AYER & A7H 97 9§ ®I1%
€ A%AI 3, IA FQTAL XY qTTQT ¢
/%31 ¢ ? UA AWFIT & 917 fxad
qIEA E IAR IAF 9TAT @ QI
aft g1 gy ¢, %@ (37 7T owgIm R
fe T & &2 &1 gEvraT w70 F1fgx
a9y 37 Q141 &1 913 & f33 {347
9T ¥ Aw7q § I & fasaz
adr wrtgd

T qEZ1 & AT § Q7 €1 §:4q13
wTATE |

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
S. M. KRISHNA) : Mr. Deputy Speaker.
Sir. the points that have becn raiscd by
Shri Ajoy Biswas arc ccrtainlya a tru¢
reficction of the state  affairs 10
the North- Eastern region, For
historical reasons, thc whole North-
Eastern region wal neglected
and | . might confess that the
negligence  continued  cven after W€
became free. The whole impact of that
neglect is beginning to be felt now nﬂe;
three decades.  Perhaps what is true ©
Certain Parts the North-Eastern region
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is also true of Certain Other parts of the
country just as prof. Ajii Mehta was
saying that the per capita incoms in
certain parts of Bihar would bs compar-
able to the per capita incomez of certain
parts in Tripure. But that does not take
away the stin8 Of the theust of Mr. Ajoy
Biswas’s points.. Yes, thara are so
many deficiencies-transport bottle-neck
which is one of the major constraints
for the developmeuni of the North-East
region. Raiiways have got to make
spgcial effort in order to improve ths
communication network there, the trans-
port network there. The Central
Government  attaches considerable
importance to the deveiopment of this
region and that is why the States and
the Union Territories in that region are
treated as separate category States and
Unqion Territories and Ceatral assistance
for their plans is not based ona the
formula which is applicabie to other
States- The basis of Czntral assistance
to the North-Eastern region is a need-
based one. It is based on the needs
of the development of that region.

In the plan oatiay approved for them,
almost 90 per cent of the assistaice . is
provided as grants 30 par cant in the
case of other States. 'Tais onz point
ajon: shouid coavincs everyone that the
efforts mads by thz Ceatral Governmant
are genuine and that we are really
concerned about the devziopm:znt of the
north-eastern region. _ Furthermore, the
Plan outlay for 1984-85 for_ihe—8peciat
-Category States 1S 20 per cent  higher
than in the current year. As one who
has dealt with Industries earlier, I do
know that the entire norih-eastern
region has been daclared as industrially
very backward, which would entitle
them to get a subsidy os 25 par cent and
an infrastructure subsidy from the
Government of India. We further
provide transport subsidy to the north-
eastern region.

MR. DEPUTY.-SPEAKER : Because
of the heavy interest rates, tax-free loans
may also be given,

# SHRI S.M. KRISHNA : These are
the various instruments through which

and D E G (Genl.), 1981-82

we are trying to bring about a trans-
formation of the north eastern region.

It is true that for power generation
efforts have to be made, In India hydro- -
power generation is one of the cheapest.
The north-east region can provide bydro
power to the rest of the country. The
concept of bydro power only fora
partiular -cregion is no longer, valid
today, when we are thinking in terms of*
national grid. So if hydro power can
be generated in any part of the country,
as it is the cheapest power generation in
terms of capital investment, the Govern-
ment of India would certainly consider
the potential either Tripura, Mizoram
or any other State affords in this direc-
tion.

So far as industries are concerned,
there is only limited eftort which can be
the Government of India. It can create
the right kind of atmosphere and climate
for industrial development and it can
moti vate persons, the entrepreneurs, to
set up industries, But to expect the
Government of India to set up industries
in Tripura is rather far-fetched. I
wish Shri Ajoy Biswas devotes a little
more time, effort and energy to motivate
people, young men and women in - that
region, to devclop that region, There
are 85,000 young men and women who
are unemployed in that region and we
have so many schemes for that region,

MR. DEPUTY.SPEAKER : Why.
can’t you have the newspaper industry
in the pnblic sector in those areas ?

SHRI'S. M. KRISHNA : More than
two-thirds of the investments of = the
Hindustan Paper Corporation,  which is
a Government of India undertaking, is
in the north.eastern region. Two huge
paper mills are coming up in Cachar
and Navagong which is in the north-
east. One more has been commissioned
in Nagaland.There has been some delay
in commissioning some of these projects
because of certian transport bottlene-
cks, because of the disturbed conditions
and various other reasons. But the fact
remains that the Government of India
have made investments in that particu-
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lar region and arc willing to make more
investments in that region, decpending
on what kind of response we get to the
various schcmes of the Government of
India.

19.60 hrs.

With the public scctor investment,
particularly in the Hindustan Paper
Corporation. which is alrcady i1n the red
we cannot afford to takec chances,
Perhaps the strategy of the Hindustan
Paper corporation would be 10 consoh-
datec what they have invested so that, as
the Finance Minister just an Hour age
was stressing, we should cxpect a reaso-
nable vreturn on the 1avestment  that
has already been madc, whether i1t 1s in
the NorthEast, West, North or  East.
So, on the question of making further
investments, it will be too premature v
make any comment.

About Shri Mchta's point that Bihar
is rich in minerals, rich 1n manpower
and rich in political talent, 1 would say
that the valuc of investment by the Centrol
Government public undcrtakings in Bihar
was in the order of R>, 4,092 crorcs at
the end of March 1983, which, I am
told is the highest among all the States.
So, 1 think Professor Mchta should not
have any complaint on this scorc,

Y

But anyway, whatever suggestions he
has madc about the royalty, and I think
he has a point that the royalty given
could be considered depsnding upon
various other factors involved in it,

PROF. AJIT KUMAR MEHTA :
What about locating the headquartes
of those public sector undcrtakings in
that State ? :

SHRI1 SONTOSH MOHAN DEV :
Location west of Calcutta is better.

PROF, AJIT KUMAR MEHTA :
That is why all the advantages associa-
ted with the headqarters do not go to
Bihar,

MR. DEPUTY-SPEAKER : This is

a policy issue, how can he say on that ?
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PROF, AJIT KUMAR MEHTA :
That is all right, but because of this
policy we arc not benctited as much as
we should,

SHRI S, M, KRISHNA . Sir, we
arc constantly under attack. The other
day we were attacked that we interfere
in the day to day admimsiration of
some of the public scctor undertakings.
The Opposiuon Mumbers want total
autonomy lut the public sector to fung-
uon without any intesference  from
ourscives. S0, these are the malters
which should be decided by the respec-
tive public  sector undertakings, If
there arc advantages 1n having the
hcadquarters in Patng, they should shift
it to Patna,  But these decisions should
be tahen by the particular undertakings
themselves,

SHRI SATYASADHAN CHAKAR-
BORIY : Shri Ajoy Biswas was telhing
you that a jutc mull 10 Trnpura which
the Government had startcd has (0 pay
scveral lakhs of iniciest can’t the Cent-
tal Government give eredit ?

SHRI SONTOSHT MOHAN DEV |
1t connot bc commitied here, Mir,

MR. DLPUIY.SPEARKLER @ This
can bc considcred syinpathctically.

SHRIS. M, KRISHNA . Sir, 1t s
a matter which should be taken up by
the concerned industrics Mimister or the
Chiel Minuster of Tripura with therr
countcrparts here.

PROF. AJIT KUMAR MEHTA ;
Sir, I have menuoned about the lack of
communication in thc northern part of
the State of Bihar | have given onc
cxampic that the two places-Tharbetia
and Nirmali arc situated at a  distance
of only tive kilometres, But for going
from Nirmah to Tharbctia onc has (0
travel morc than 30U kilometres if onc
has to travel) through this side of the
border of the country. But if onc
crosses the border and goes to Nepal,
then also he has to travel more than onc
hundred kilometres. So, in order_ _t°
improve the communication facilitics
in those parts, what efforts will the
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Government take in the form’ of cons-
truction of roads etc.?

MR. DEPUTY-SPEAKER : You
may communicate this to the communi-
cations Minister.

1 shall now put the Supplementary
Dcmands for Grants (General) for
1983-84 to the Vote of the Housc,

MR. DEPUTY.SPEAKER : The

question is :

“That the respective supplementary
sums not exceeding the amounts on
Revenue  Account and  Cupital
Account shown in the third columm
of the Order Paper be granted to the
President out of the consolidated
Fund of India to defray the charges
that will come in coursc of payment

during the year ending 3Ist day of
March, 1984 in respect  of the follow-
ing demands cntered 1n the second
column thereof.

Demand Nos 3, 6, 10, 11, 12,
1S, 17, 18, 19, 20, 21, 22, 24,
25, 26, 32, 33, 3, 35, 36, 38,
9, 30, 41, 422, 43, 44, 45, 47,
4%, 49, S0, 82, 53, S5, 56, 57,
SK, 59, 60, 61, 62, &4, 65, 66,
67, 68, 69, TI. 77, 78, 79, 80,
82, K3}, KRR, 91, 94, 95 96, 103,
104, 1OS, 107, and 10K,

The motion was adopted.

MR. DEPUTY.SPEAKER : 1 shall
now put Demands for Exccss Grants
(Gceneral) for 1981-82 10 votc.

The question is :

“That the respective cxcess sums
not exceeding the amounts shown in
the third column of the Order Papcr
be grated to the President out of the
Consohdatcd Fund of India to make

good the excess on the respective
grants during the ycar ended 31st day
of March 1982, in respect of the
following dcmands entered in the
sccond column there of :(—

Demand 12, 15, 18. 20, 21, 24, 32,
Nos. 53, 55, 56, 91, and 103.""

The motion was adopted

————

19.06 hrs-
APPROPRIATION BILL* 1984

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
S.M. KRISHNA) Sir 1 beg to more lcave
to introduce a Bill to authorise payment
and appropriation of certain further
sums from and oui of the Consolidated
Fund of India for the services of the
financial ycar 1983-84.

MR. DEPUTY-SPEAKER : The

qucstion is :

**That leave be granted to introduce

a Bill to authorise payment and

appropriation of certain further sums

from and out of the Cosolidaten Fund

of India for the services of the financ-
jal year 1983-84."’

The motion was adopted

SHRI S. M. KRISHNA : Sir, 1

introduce the Bill.**

] beg to move** :

«‘That thc Bill to authorisc payment
and appropriation of ccrtain further
sums from and out of the Consolida-
ted Fund of India for the services of
the financial year 1983-84 bc taken

into considcra!ion *

*Pubelished in gazelte of India Exlra ordmary Part 11 Secuon 2 daled 14 3 1984
.
"‘"‘“:d_\fed Moved with the reccommendations of the Presidents.



